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cehtral aiministrative tribunal
PRINCIPAL BENCH

new DELHI

OA 822/1996

with

OA 1630A996

\

New Delhi this the 6th day of December# 1999

Hon'ble Shri S.R. Adige# Vice Chairman (A)
Hon'ble Smt.LaTcshmi Swaminathan, Member (J)

OA 822/96

Sh.D.S,Tripathi,
S/0 Sh.Shiv Balika Prasad
Tripathi working as Asstt.
Education Officer (Language)
in Central Hindi Directorate
west Wing No.7#R.K.Puram# New
Delhi-110066

(By Advocate Sh.S.C.Luthra )

Ve rsus

. .i^plicant

1,Union of India through its
secretary#Ministry of Human
Resources Development#
(Deptt.of Education)#
Shastri Bhavan# New Delhi,

2,Director#
Central Hindi Directorate#

08St Wing No.7# R.K.Puram#
New Delhi-66

3.Secretary#
Union public Service Commission#
Shahj ahan Road# New Delhi-3

(By Advocate Shri V.K.Mehta )

OA 1630/1996

Shri D.S,Tripathi
S/0 S.B.prasad#
working as Asstt,Education Officer(CC)
in the office of Central Hindi
Directorate# West Block-VII# R.K.Puram#
New Delhi-110066

(By Advocate shri S.C.Luthra )

Versus

Respondents

.. Applicant

1.Union of India through Secretary#
Ministry of Human Resources
Development (Deptt.of Education)#
Shastri Bhawan# New Delhi,

2.The Director#Central Hindi Directorate,
west Block VIII#R.K.Puram# New Delhi.66

n
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3. Smt.Heinlata

4 « Sli • Rsl^QsVl^ R.# S e

service through Respondent No.2

both working
as A»E»0«(CC)

\

,. Respondents

(By Advocate Shri V.K.MShta )

ORDER (ORAL)

(Hon'ble Shri S.R. Adige, Vice Chairman (A)

Shri Luthra appears and prays for permission to

withdraw these two OAs.

2, permission to withdraw these two OAs are allowed,

3. Under the circumstances, both these two OAs( OA 82 2/96

and OA 1630/96) are dismissed as withdrawn.

Let a copy of this order be placed in OA 1630/96.

(Smt.Lakshmi Swamindthan)
Member (J)

(S.R. Adige^ )
Vice Chairman (A)


